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Mamnad Mudkhed Broad Gauge Line 

1018. SHRI VITHALRAO MADHAV-
RAO JADHAV: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the extent of work completed for 
the conversion project of Manrnad Mud 
khed metre gauge line into broad gauge 
line; and 

(b) whether the Manmad Mudkhed 
broad gauge line is economicallly feasi 
ble, if not, what are the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
A. B. A. GHANI KHAN CHAU-DHURI): (a) 
and (b) The conversion of the Manmad-
Aurangabad M.G. section (114 Kms.) into B. 
G. has been taken up as a first phase of the 
Manmad-Parbhani-Paili Vaijnath conversion 
project which is already an approved work. 
The work on the section beyond Aurangabad 
up to Par- 

bhani-Parli Vaijnath is proposed to be taken 
up in the next phase. Between Man-mad and 
Ankai earth work is in progress as also some 
preliminary activities in connection wish the 
bridges as also some works in the Aurangabad 
Yard. The cost of conversion of Manmad-
Aurangabad section is approximately Rs. 
30.93 crores. The expenditure upto the end of 
1982-83 is ex-petcted to be of the order of Rs. 
2.83 crores of which the outlay in 1982-83 
was Rs. 1 crore while in 1983-84 the proposed 
outlay in 1982-83 was Rs. 1 crorc while in 
1983-84 the proposed outlay is Rs 1.01 crores. 
There is severe constraint of fund which does 
not permit allocation of larger amounts to this 
project. 

Preliminary engineermg-cum-trafFic sur-
vey in 1976 for conversion of Parbhani-
Mudkhed section from M.G. to B.G. in 
continuation of the Manmad-Parli Vaijnath 
line conversion indicated that the project was 
not financially viable. A re-apraisal and 
updated survey for this section has been 
approved recently. 

Fast by  Tamil  Nadu  Chief Minister 
1019. SHRI    B. D.    KHOBRAGADE: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that the Cen 
tral Government are not allotting adequate 
quantity of foodgrains to Tamil Nadu; 

(b) whether it is a fact that Tamil 
Nadu Chief Minister had gone on fast ag 
ainst the alleged step-motherly treatment 
to that State in the supply of foodgrains; 
and 

(c)Nf so what steps are being taken to 
supply adequate quantities of foodgrains to   
that State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVI1 
SUPPLIES (SHRI BHAGWAT JHA AZAD): 
(a) to (c) A statement showing allotment of 
foodgrains to Government of Tamil Nadu 
during the year 1982 and up to March, 1983 is   
attached. 

Allotment of foodgrains, to the various 
States, including Tamil Nadu, is made on a 
month to month basis having regard to 
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the overall availability of stocks in the Central 
Pool, relative needs of the various States, 
stocks already with the States, market 
availability and other related factors. As a 
result of the monthly reviews of the 
requirements of the various States, the al-
locations are increased[decreased. The al-
locations from the Central Pool are only 
supplemental in nature to the open market 
availability. Every     effort   however,      is 

made to meet the food requirements of all the 
States, including Tamil Nadu, to the 
maximum possible extent, on an equitable 
basis. 

The Chief Minister of Tamil Nadu was 
reported to have undertaken a fast to press his 
demand for allocation of rice from the 
Central Pool. 

  


